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(Rs. crores) 

1988-87 1987-88 

Income -tax 16.26 23.50 

Corporation tax. 53.61 88.55 

(d) to (f). Section 276 B of the Income-
tax Act provide. for prosecution in all cases . 
of failure to pay tax deducted at source, 
including default under section 195 of the 
Act. No separate statistics about the prose-
cutions launched for defaults under section 
195 is maintained. 

Liquidation of technical cr.dH by 
.ratwhll. Soviet Union 

. 37n. SHRI P.G. NARAYANAN: Will 
the Minister of FINANCE be pleased to 
state: 

(a) the outstanding technical credit at 
the end of 1991 and how the erstwhile Soviet 
Union authorities had agreed to liquidate it; 
and 

(b) the steps proposed to be taken in 
the matter? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI RAMESH-
WAR THAKUR): (a) and (b). The outstand-
ing technical credit was Rs. 2161 crores on 
27 -12-1991, when the Reserve Bank of India 
was constrained to hold in abeyance, the 
account in India of the Bank for Foreign 
Economic Affairs of USSR. This amount will 
be adjusted through payments due trom 
India to the former USSR. 

Subsidy on Janahl and con-
trolled cloths 

3778. SHRI NARAIN SINGH 
CHAUDHARY: 

1988-89 1989-90 1990-91 

56.45 170.90 93.08 

140.74 598.35 99.28 

DR.D.VENKATESWARA 
RAO: 

Will the Minister of TEXTILES be 
pleased to state: 

(a) the accumulated stock of handloom 
and Janata cloth in the country as on De-
cember 31, 1991, State-wise; 

(b) whether the Union Government have 
introduced Market Development subsidy in 
place of rebate; 

(c) whether the weaver societies are not 
utilising the aforesaid subsidy towards re-
bate for the consumers; 

(d) if so, the quota of Janata and Con-
trolled cloth allotted to each States particu· 
larly to Haryana, the quantity utilised and the 
subsidy claimed during 1990-91 and 1991-
92; 

(e) the funds allocated for JanataiCon-
trolled cloth schemes separately during the 
Eight Five Year Plan and the State-wise 
details thereof; and 

(I) if no allocation has been made by the 
Government, the reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF TEXTILES (SHRI ASHOK 
GEHLOT): (a) Over 38 lakh Handlooms 
dispersed in different locations all olfer the 
country produced about 3018 million meters 
of cloth during the period Aprll- November 91 
as per our estimates. Over 80"10 of this pro-
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duction is marketed by the weavers on their 
own intiative. No record is kept by the Union 
Government of the total sale or of accumu-
lated stock of handloom cloth. Under the . 
Janata cloth production programme, the 
accumulated stock was approximately 83 
million square metres as per details given in 
statement-I 

(b) Yes, Sir. It is called Market Develop-
ment Assistance (MDA) Scheme. 

(c) The scheme of Market Development 
assistance envisages that not more than 
75% of the total assistance sanctioned should 
be utilised for giving rebate/discount to the 
consumers. In other words, a minimum of 
25% of the assistance under this schemed 
should be utilised for any of the following 
purpose namely (il interest subsidy, (ii) 
capital/margin money for setting up of show-
rooms etc. , and (iii) any other propose 

approved by the State/or Central Govern-
ment. There are no complaints with the 
Government that the Weavers Societies are 
not utilising the funds properly under the 
MDAscheme. 

(d) The State wise details of production 
targets, achievement and subsidy amount 
released under Janata Cloth Scheme are 
given in Statement-II. The Controlled cloth 
targets are released to National Textile 
Corporation on a notional basis and subsidy 
is release accordingly. 

(e) and (f) . Funds for Non -Plan schemes 
are provided in the annual budget every 
year. Statewise allocations of funds are, 
however, not made under anyof the schemes. 
In the budget for 1992-93 a sum of Rs. 
137.91 crares and Rs. 15.00 crores have 
been allocated for Janata and Controlled 
Cloth sachems respectively. 
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